\ 2121 TEM NO. 108 COURT NO 7 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 1456 OF 2005
JAYAMVA Appel lant (s)
VERSUS
STATE OF KARNATAKA Respondent ( s)

Date: 17/02/2011 This Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE HARJI T SI NGH BEDI

HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
For Appell ant(s) M . ATM Rangar amanuj am Sr. Adv.

Ms. Gouri Karuna Das, Adv.
M. S. Asha Kumar, Adv.

M. Par khar Sharma, Adv.

M. Sanjeev Kr. Sharnmm, Adv.
Ms. Rani Jet hmal ani, Adv.

For Respondent (s)

=

V. N. Raghupat hy, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st after three weeks.

[ SUVAN WADHVA] [ VI NOD KULVI ]
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